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Arrest of pakistanl spies and saboteurs
in Kashmir

3093. SHRI BIRENDER SINGH RAO:
Will the Minmister of HOME AFFAIRS
be pleased to siate-

(a) the number of Pakistani spies
and saboteurs who have been arrested
in Jammu and Kashmir during the last
three years, year-wise;

(b) the number of such Pakistani
spies and saboteurs who have repatri-
ateqd to Pakistan during the above
period; and

(¢) the steps Government have
taken to check such activities?

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHMANANDA
REDDY): (a) to (c¢). Information 18
being collected and will be laid on the
Table of the House.

Riots in Kanpur

3094. SHRI BIRENDER SINGH
RAO.
SHRI NOORRUL HUDA-
SHRI B. R. SHUKLA;

Will the Minister of HOME AF
FAIRS be pleased to state;

(a) whether there had been a clash
between the students and a group of
Moharram processionists on the oceca-
sion of Moharram in the Kanpur city
of Uttar Pradesh;

(b) the number of persons killed and
injured in thig clash; and

(e) the number of persons arrested
and the action taken py Government
1n the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA), (a) Yes, Sir.

(by) and (c). According to informa-
tion received from the Government of
Uttar Pradesh, two persons (of whom
one was a sludent and the other's
wdentity is not yet known) were killed
and 32 were injured as a result of the
elash. Two criminal cases have been
registered by the Police and 24 persons
have been airested in that connection,
Senior officers visited the affected area
with police rcinforcement and restored
order. Besides those involved in the
specific cases, 702 persons were arrest-
ed as a prevenlive measure. The Chief
Minister of TUitar Pradesh visited
Kanpur on 25-1-1975 and assessed the
situation. Suitable financia] relief has
been granted by the State Government
to the family of deceased student and
to injured persons.

Naga rehels forcing youngmen and
women to join their ranks

3095. SHRI BIRENDRA SINGH RAO:
Wil] the Minister of HOME AFFAIRS
be pleased to stute.

(a) whether Naga rebelg are forc-
ing youngmen and women to join their
ranks in Nagaland;





